GOVERNMENT OF ODISHA

LAW DEPARTMENT
¥ e ok
_ D - o
No.iib :-03/2000 | O265 . 4. A BLd e
: " QUOTATION CALL NOTICE

Quotation in sealed cover are invited from intending Law Books published/sellers for
supply of Law Books of Central and Cdisha with iatest edition (a list of Books containing 1 to 5
Pages is enclosed herewith) for use of the LR’ s Library. The firm should clearly state the total
discount in per centum on the Law Books and send the same clearly mentioning as “Quotation=
confidential” in the cover of the envelope so as to reach before the undersigned by 3.00 p.m,
on25.10.2021 and will be opened on the same day at 4.00 p.m. in presence of their
representative, if available for the Purpose. Any quotation received beyond the stipulated date,
time and without an undertaking in prescribed form shall not be entertained. The Law Books

books with up to date edition (but not up to date reprint) within 30(thirty) days from the date
of receipt of the supply order. The firm shall submit an undertaking as ready and willing to
supply all Books (as per list). The selected firms if fails to supply the Books as per supply order
within the stipulated time, the supply order will stand cancelled automatically.

The authority reserve the right to reject even the lowest gquotation without assigning any
reason thereof. :

\01\9'\
2 A.L.R-cum-Ade . Secy. to Govt,

Memo No. ZOB&A /L, Date, ] ' 04 ]

Copy forwarded to :-
1.0disha Law Review, High Court Square, Cuttack-753002

2.The Law House, Raja Bagicha, po-Telenga Bazar, Cuttack-753009

3.The Law House, A/f9, Station Square, Kharvela Nagar, Bhubaneswar-751001

4.0.).R Publishing Company At- Sarvodayapur, Raja Bagicha, po- Telenga Bazar, Cuttack-9
5. Kalinga Law House, 89, Kharvela Nagar, unit-3, Bhubaneswar-751001

6.Notice Board of the law Department,

/. Website of Law Department

A

2" A.L.R-ciim-Addl. Secy. to Govt.

Undertaking

M/S. undertakes to supply the books as per supply order within the stipulated
time in the said order in whole and not in part, failing which the supply order shall be cancelled.

Signature
Authorise representative of the firm .
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Commentaries & List of Books for 2026

1.Central Acts &
Rules

2020

One set

( By Professional)

2. Encyclopedia
Important
Central Acts &
Rules

2020

One set

( Universal’s)

3. Code of
Criminal
Procedure (
Latest Copy)

2021

One set

( WoodRofee)

4. Motor Vehicles
Act & Rules (
with Latest
Amendment)

2021

One set

(Jagi)

5. Court-Fee Act

2021

One set

( M.N. Basu)

6. Registration
Act ( with Latest
Edition)

2021

One set

( Sanjeev Row’s)

7. General
Clauses Act

2021

One set

( Swami kami’s)

8. Supreme Court
yearly digest

2015

One copy

(S. Mallick)

9.Supreme Court
yearly digest.

2020821

One copy

( S. Mallick)

10. Odisha High
Court yearly
digest.

2020 &21

One copy

OLR Publication

11. Constitution
(Latest Edition)

2021

Two copy

D.D.Basu

12. Supreme
Court Cases (
Weekly)(
Supplementary
Bound Vol. 2019
& 2020)

One Copy each

13. Odisha Jail
Mannual

2021

2 copies

P.K. Pattanaik

14. Odisha
| Regulation 2 of
1956 '

2021

2 copies

Sosa Nanda
Mishra
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15. Lokpal &
Lokayuktas Act,
2014 & Rules, 2018

2021

2 copies

OLR Publication

16.Consumer
Protection Act
with Rules (
Latest
Amendment)

2021

2 copies

M.Das

17.Municipal
Manual ( Latest
Amendment)

2021

2 copies

18. Municipal
Corporation
Manual( Latest
Amendment)

2021

2 copies

19. Income Tax
Rules

2021

1 copies

Taxman’s

20. Income Tax
Acts

2021

1 copies

Taxman’s

21. Commentary
on Mine &
Minerals

2021

2 set

22.The Banning of
unregulated Deposit
Schemes Act, 2019

2021

2 set

Professional or
universal

23, Rules of the High
Court of Odisha ,
1948 ( Bare Act)

2021

2 copies

The Law House

24. The Supreme
Court Rules, 2013 (
Bare Act)

2021

2 copies

Professional or
universal

25. The Mental
Health Care Act &
Rules, 2017( Bare
Act)

2021

2 copies

Professional or
universal

26. Benami
Transaction
Prohibition (Bare

Act) Act, 1988

2021

2 copies

Professional or
universal
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27. The Right
of Person with
Disabilitics
Act with
Rules, 2016
(Bare Act)

2021

2 copies

Professional or universal

28. Protection
of Human
Right Act with
Rules ( Bare
Act)

2021

4 copies

Professional or universal

29.The
Companies
Act 2013

( Latest
Amendment
)Bare Act.

2021

2 copies

Professional or universal

30. The
Prevention
and
Corporation
Act ( Latest
Amendment)

2021

2 copies

Professional or universal

31. Law
Rebating to
Environmental
Pollution and
Protection

2021

New
Edn. 1
set

Asia Law House

32 Prevention
of Terrorism
Act, 2002

2021

New
Edn. 2
copies

Professional or universal

33. Protection
of Children
from Sexual
Offences, Act
, 2012 with
Rules

2021

New
Edn.2
copics

Professional or universal

34. Protection
of Civil Right
Act, 1955
with Rules
1977

2021

New
Edn. 2
copies

Professional or universal

35. Right of
Children to
free &
Compulsory
Education Act
, 2009 with
Rules

2021

New
Edn. 3
copies

Professional or universal




36.Flag Code of 2021 New Ed. 2 copies | Professional or
India 2002 see universal
Embems and Names

prevention of

Improper used

37.Central Excise | 2021 New Edn. 2 Professional or
, 1944 ( Bare Act) copies universal
38.Notaries Act, |2021 New Edn. 2 Professional or
1952 Along with copies universal
Rules 1956( Bare

Act)

39. Oath Acts, 2021 New Edn. 2 Professional or
1969 copies universal
40.Prevention of | 2021 New Edn. 2 Professional or
Money copies universal
Laundering Act,

2002 Along with

Rules

41. Prohibition of | 2021 New Edn. 2 Professional or
Child marriage copies universal

Act, 2006

42. Registration 2021 New Edn. 2 Professional or
Act, 1908 with copies universal

State Amendment

( Bare Act)

43. Powers of 2021 New Edn. 2 Professional or
Attorney , 1982 ( copies universal

Bare Act)

44, Pre- 2021 NewEdn. 2 copies | Professional or

Conception& Pre-
Natal Diagnostic
Techniques(
Prohibition of sex
selection) Act,
1994 Along with
Rules, 1996

( Bare Act)

universal
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45. Police Manual

46. Pension Rules

47: Odisha Record
Manual

48. Odisha
development
authority Manual(
with latest
Amendment)

49. Goods & Service
Tax-2017 ( With
latest Amendment)
Act & Rules

50. Code of Criminal
Procedure , 1973
( Bare Act),

2021

2 copies

51, Code of Civil
Procedure, 1908(
Latest Amendment)
Bare, Act

52. Indian evidence,
1872

53. [ndian Penal
Code, 1860

54. The Central
educational
Institution(
Reservation in
Teachers Cadre) Act
, 2019

35. National Medical
Commission Act,
2019 ( Bare Act)

56.Local Acts and
Rules(All Volumes)




